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PUBLIC NOTICE

We, Sh. Rattan Singh Matharu S/o Sh.
Joginder Singh is the owner of roof of
third floor, area measuring 52 Sq. yards,
built-up Portion of Property No. 5-C/32,
Khasra No. 17/10, Situated in Village
Khyala, colony Known as Vishnu Garden,
New Delhi-110018, | claim that the said
property is free from all sorts of
encumbrance, lien, charges, mortgages,
litigation etc. and | have a clear and
marketable title and possession of the
property and Original Chain Documents
prior to Sale Deed dated 07.01.2019 in
respect of the said property is lost.
Above-mentioned property is going to be
mortgaged in A.U Small Finance Bank
Ltd. If anyone have any objection regard-
ing ownership of the above said property,
then they can contact AU Small Finance
Bank (Uttam Nagar Branch).

SH. RATTAN SINGH MATHARU
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High-Level Inter-Departmental Review
Held on Delhi’s Pollution Control Measures

Pollution Being Tackled as an Emergency Mission: CM Rekha Gupta

Manoj Kumar

info@impressivetimes.com

NEW DELHI: Chief Minis-
ter Smt. Rekha Gupta has said
that any negligence in pollution
control in the national capital
will not be tolerated. She stated
that her government is treating
pollution as an emergency mis-
sion and is making determined
efforts to bring it under control.

The Chief Minister made it
clear that government institu-
tions showing laxity in pollu-
tion control will not be spared.
The Delhi Pollution Control
Committee (DPCC) has been
instructed to issue challans
and impose heavy penalties
on agencies failing to maintain
pollution and cleanliness stan-
dards. She has also ordered FIRs
against departments conducting
unauthorised road-cutting and
failing to restore roads properly.

A high-level review meet-
ing on pollution control was
held at the Delhi Secretar-
iat under the Chief Minister’s
chairmanship. Ongoing mea-
sures against air pollution were
reviewed, and all departments

SHE REITERATED THAT
NO AGENCY, GOVERN-
MENT OR PRIVATE
WILL BE SPARED. SHE
STRESSED THAT POLLU-
TION MUST BE TACKLED
WITH THE JOINT PARTIC-
IPATION OF THE GOVERN-
MENT, DEPARTMENTS,
AND THE PUBLIC.
were directed to work on a war
footing in the coming days.
The meeting was attended by
Environment Minister Man-
jinder Singh Sirsa, Chief Sec-
retary Rajiv Verma, and senior
officials from PWD, MCD,
DDA, Environment and For-

est, DSIIDC, Delhi Metro,
NBCC, Power, and DUSIB.
The Chief Minister empha-
sised that while the long-term
fight against pollution will
continue, immediate measures
must be intensified urgently.

All departments have been
directed to identify and fill pot-
holes within 72 hours. Road-
maintenance agencies have
been instructed to ensure
that no road remains broken.
The Chief Minister expressed
strong displeasure over cer-
tain departments showing
irresponsibility and directed
DPCC to issue challans against
negligent government bodies.

Delhi Police Expose Cross Border
Liquor Syndicate, Three Held

Pradeep Mishra

info@impressivetimes.com

NEW DELHI: Delhi Police
on Wednesday arrested three
interstate smugglers and
recovered 40 cartons con-
taining 2,000 quarters of ille-
gal liquor.

According to a state-
ment issued by Dwarka
Police, the Special Staff team
of Dwarka District appre-
hended the accused, Sunny,
son of Mool Chand, aged
39, from Najafgarh, Delhi;
Riti alias Ritik, son of Mun-
shi, aged 19, from Jai Vihar,
Najafgarh, Delhi; and Ajit,
son of Omprakash, aged 30,
from Village Kablana, District
Jhajjar, Haryana. The seized
liquor was meant for sale in
Haryana.

Police also confiscated a
TVS Jupiter scooter with a
temporary registration num-
ber (DL12A0XXXX), used

in the smuggling operation.
Acting on the directions of
DCP Dwarka District, Ankit
Singh, the Special Staff team
was tasked with keeping
surveillance on individuals
involved in supplying ille-
gal liquor from Haryana to
Dwarka and the surround-
ing areas.

The team monitored inter-
state borders and deployed
local sources to collect action-
able intelligence.

On November 15, Head
Constable Vijender Kumar
received specific informa-
tion about a TVS Jupiter

Delhi Police busts gangs of women seizes

Pradeep Mishra

info@impressivetimes.com

NEW DELHI: The Delhi
Police has busted two sepa-
rate gangs of women alleg-
edly involved in a series of
thefts and snatching from
female passengers in ele-
vators and escalators of
different railway stations,
and seized jewellery, wrist-
watches and cash worth
nearly Rs 1 crore, an offi-
cer said on Wednesday.

Police said they have
arrested five accused,
including a habitual
offender with 13 previous
cases against her.

“The gang members
used to target women
who appeared distracted
or burdened with bags at
railway stations’ escalators

jewellery cash worth Rs 1 crore

or elevators. The accused
allegedly used the crowd
movement inside the ele-
vators or on the escalators
to their advantage, remov-
ing valuables in seconds
without raising suspicion,’
the senior police officer
said.

He said the accused had
adopted a highly-coordi-
nated modus operandi.

“Footage collected from
more than 100 CCTV
cameras was analysed, and
technical as well as human
intelligence inputs were
layered to identify move-
ment patterns, escape routes
and frequent hotspots of the
accused,” the officer said.

Police said stolen prop-
erty worth nearly Rs 1 crore
have been seized from the
arrested women.

scooter being used for liquor
smuggling.

Based on this input, a raid-
ing team led by Inspector
Vishvendra and comprising
Sub Inspector Vinod Kumar,
Head Constable Vijender
Silayach, HC Jagdish Chand,
HC Ajay, Constable Pradeep
and HC Jai Bhagwan was
formed under the supervision
of ACP Operations Dwarka,
Ram Avtar.

The team conducted a raid
in Dichaon Gaon, Kumharo
Wali Gali, BHD Nagar, where
Sunny was spotted arriving
on the scooter carrying a
black bag. Upon checking the
bag, police found illicit liquor
quarters.

Further interrogation
revealed that the liquor was
loaded from a nearby house.
During a search of the prem-
ises, police found two indi-
viduals filling illicit liquor
bottles into bags.

ACT ON PUBLIC COM-
PLAINTS RELATED TO
ENCROACHMENT: SHRI
RAVINDER INDRAJ

Social Welfare Minister
and In-charge of North-
West Delhi, Shri Ravinder
Indraj Singh, on Wednes-
day inspected the sanita-
tion arrangements and
other public grievances

in Ward-54, Rohini-D.
During the inspection, the
Cabinet Minister directed
officials to further improve
the cleanliness system in
the area and address
public complaints related
to encroachment. Local
Councillor Smt. Smita
Kaushik was also present
during the
inspection.
The Social
Welfare
Minister re- .
viewed complaints made
by local residents regard-
ing encroachment near
Samaypur Badli Metro
Station and Divya Jyoti
Apartments. He instructed
the concerned authorities
to take coordinated action
on the matter. He further
directed that in areas
where encroachment is
causing traffic congestion,
appropriate measures
must be taken to ensure
convenience for residents
and commuters.

She further said that FIRs
must be filed against depart-
ments conducting road-cut-
ting without permission, and
departmental heads will be
held accountable. She reiter-
ated that no agency, govern-
ment or private will be spared.
She stressed that pollution must
be tackled with the joint par-
ticipation of the government,
departments, and the public.

PWD has been directed to
repair potholes across its
1,400-kilometre road net-
work on priority and upload
before-and-after photographs
on the designated app. DDA
has been asked to ensure
proper cleanliness on its roads,
remove waste from vacant
land, and hand over its mar-
kets to MCD without delay.

Delhi Metro has been
instructed to immediately
repair roads beneath its ele-
vated corridors and imple-
ment effective dust-control
measures. The Chief Minis-
ter said that no delay will be
accepted and that clean, green,
and dust-free roads are the
most crucial component of

the city’s anti-pollution efforts.
Environment Minister Man-
jinder Singh Sirsa said that
the “311 Green App” is being
strengthened as the nodal
platform for monitoring pot-
holes, brown areas, and dust
hotspots through the Green
War Room. A comprehen-
sive six-month action plan is
being prepared to implement
dust-free and green measures
in identified brown areas.
He added that strict action
will be taken against vehi-
cles below BS-IV standards.
To improve last-mile connec-
tivity and encourage Metro
use, e-autos will be priori-
tised. He said that mist-spray
dust mitigation has shown
promising results and will
now be expanded citywide.
MCD has been directed

to make its 8,000-kilometre
road network pothole-free and
dust-free. One thousand vac-
uum-based litter pickers and
100 Mechanical Road Sweep-
ers will be deployed within 45
days. Most of Delhi’s dump
sites are also targeted to be
cleared in the coming months.
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BJP 7, AAP 3 In Delhi Municipal
By-Polls, Congress Scoops 1

Manoj Kumr
info@impressivetimes.com

NEW DELHI The
Bharatiya Janata Party on
Wednesday eased to vic-
tory in seven of 12 seats in
Municipal Corporation of
Delhi by-polls, to add to a
dominant win in the Febru-
ary Assembly election.

The Aam Aadmi Party -
dumped out of power by the
BJP 10 months ago after over
a decade in power - finished
a distant second with three
seats. And a struggling Con-
gress did what it could not
do earlier this year - win a
seat in a Delhi election. The
twelfth seat went to the All
India Forward Bloc.

But it wasn't all positive
news for the BJP. The ruling
party went into this by-poll
with nine seats in its pocket,
only to lose two - one each to
the Congress and AIFB. On
the plus side, it did flip one;
Chandni Chowk, won by the
AAP in the 2022 full elec-
tion, was picked up by the
saffron party’s Suman Gupta.

The AAP, meanwhile,
returned the favour, win-
ning the Naraina ward the
BJP won in 2022.

The dropped seats,

Delhiites have made it dear through their mandate that support

for AAP is growing stronger

Ashok Sharma

info@impressivetimes.com

NEW DELHI: The by-elec-
tion verdict across 12 Munic-
ipal Corporation of Delhi
(MCD) wards has delivered
a powerful boost to the Aam
Aadmi Party (AAP), signalling
a sharp political undercurrent
in the national capital. While
the BJP managed to retain only
7 of its 9 seats despite deploy-
ing every tactic at its disposal,
AARP held all three of its seats,
highlighting a clear consolida-
tion of support in its favour.

AAP National Convenor
Arvind Kejriwal, Delhi State
President Saurabh Bharad-
waj, senior leader and Punjab
Prabhari Manish Sisodia and
Delhi Assembly LoP Atishi,
along with other senior lead-
ers, saluted the public mandate
and congratulated the par-
ty’s winning councillors, call-
ing the outcome a testament
to Delhi’s growing confidence
in AAP’s governance model.

National

AAP Convenor
Arvind Kejriwal took to X and
wrote: “In this corporation by-
election, this time the Aam
Aadmi Party fielded its dedi-
cated workers in the electoral
arena, and the people of Delhi
have made it clear through their
mandate that the public sup-
port for Delhi is continuously
strengthening towards the AAP”

“In just 10 months, the pub-
lic’s trust is once again rapidly
returning towards the Aam
Aadmi Party. Delhi is very
soon returning towards posi-
tive politics and good works,”
asserted the AAP Chief.

In a strong reaction to the
developments in the Ashok

everysingled

ay: Arvind Kejriwal

Vihar ward, former Delhi CM
and Leader of Opposition
(LoP) in the Delhi Assembly,
Atishi, said that the BJP had
been dishonestly declared vic-
torious in the ward. Sharing a
screenshot from the Election
Commission website on X, she
wrote: “Democracy had been
tampered with in Ashok Vihar.
The website clearly showed
that the Aam Aadmi Party
had won. But now suddenly,
in the name of ‘recounting; the
results have been overturned.
The BJP is making every pos-
sible attempt to steal the man-
date of the people of Delhi”

AAP’s National Media In-
charge Anurag Dhanda also
expressed his remarks on X,
stating: “The BJP’s tally in the
MCD by-elections had fallen
from 9 seats to 6, and it man-
aged to reach 7 only by winning
the Ashok Vihar seat through
the Election Commission’s mal-
practice. The people of Delhi
have started rejecting the BJP
government in less than a year”

Delhi Govt Begins Targeted Route Rationalisation to Strengthen
Last-Mile Connectivity Under Vision of Viksit Delhi

Deepti Arora

info@impressivetimes.com

NEW DELHI: In a bid to
address high commuter den-
sity in specific zones and ensure
equitable access to public trans-
port with the vision of a Viksit
Delhi under the leadership of
Chief Minister Smt. Rekha Gupta,
the Delhi Government has
decided to implement targeted
route rationalisation measures.
Delhi Government will soon
restart the Dwarka Circular Ser-
vice with DTC electric buses to
strengthen last-mile connectivity
across the wider Dwarka region.
The service will be redesigned to
enhance public convenience and
expand overall transport coverage.
Minister for Transport Dr. Pankaj
Kumar Singh said: “Route rational-
isation is one of the strongest pil-
lars of our public transport reform.
Delhi’s mobility needs are evolving
rapidly, and our transport plan-
ning must evolve with the same
speed and precision. By scientifi-
cally assessing passenger density,
daily footfall patterns, and area-
specific travel behaviour, we are
redesigning routes to ensure that
buses reach exactly where they
are needed the most. Our focus is
to eliminate gaps in accessibility,
reduce waiting time, and make
public transport the most conve-
nient choice for every commuter.”

THIS IMPROVED ALIGNMENT
WILL CONNECT RESIDENTIAL,
COMMERCIAL, AND EDUCA-
TIONAL HUBS, ENHANCING
LAST-MILE CONNECTIVITY
AND CONTRIBUTING POSI-
TIVELY TO LOCAL ECONOMIC
ACTIVITY.

“In this direction, restarting the
Dwarka Circular Service with DTC
electric buses marks an impor-
tant milestone. Dwarka is one
of Delhi’s fastest-growing resi-
dential and commercial pock-
ets, and the demand for reliable
last-mile connectivity has been
consistently rising. With the rein-
troduced circular service, com-
muters will now have smoother
access to key points across Dwarka,
especially major metro stations
such as Dwarka Metro Station
and Dwarka Sector-8 Metro Sta-
tion,” the Honble Minister added.

To boost ridership and improve
integration with the Delhi Metro,
the route will be revised to include
additional metro stations such
as: Dwarka Metro Station and

Dwarka Sector-8 Metro Station.
This improved alignment will
connect residential, commer-
cial, and educational hubs,
enhancing last-mile connec-
tivity and contributing posi-
tively to local economic activity.

The reinstated Dwarka Circular
Service will significantly benefit
the people of Dwarka by restoring
essential last-mile connectivity
across the sub-city. It will provide
smoother access to key metro sta-
tions, residential pockets, colleges
and major commercial complexes,
ensuring that daily travel becomes
easier and more reliable. With con-
tinuous bus availability, commut-
ers will experience reduced waiting
time and more dependable ser-
vices. The initiative taken by the
Delhi Govt will greatly enhance
public transport convenience
and coverage in Dwarka, mak-
ing daily mobility more smooth,
efficient and commuter-friendly.

For better commuter convenience,
the Delhi Government has also
revised the route between PM San-
grahalaya and Central Secretariat.

The new route will follow the
alignment: PMML, Teen Murti,
South Avenue, Sena Bhawan,
Udyog Bhawan, Central Secre-
tariat. Earlier, the route operated
via PMML, Teen Murti, Khushak
Road (Army Canteen), Sena Bha-
wan, Udyog Bhawan, and Central
Secretariat.
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IT WASN'T ALL POSITIVE
NEWS FOR THE BJP, WHICH
WENT INTO THIS BY-POLL
WITH NINE SEATS IN ITS
POCKET AND LOST TWO - ONE
EACH TO THE CONGRESS AND
AIFB.

though, will not affect the
BJP’s control of the House.

The party now holds 122
of 250 seats and the AAP
102. The Congress will now
hold nine.

Nevertheless, this elec-
tion was significant for the
BJP and AAP.

For the former, it was
seen as the first big electoral
test for Chief Minister Rekha
Gupta, a test she passed com-
fortably. For the latter, it was
a similar scenario; it was Sau-
rabh Bhardwaj’s first elec-
tion since taking charge of
the party’s Delhi unit and, he
too, will claim a win after not
losing any seats.

The by-polls were for
the Greater Kailash, Shali-
mar Bagh B, Ashok Vihar,
Chandni Chowk, Chandni
Mabhal, Dichaon Kalan,
Naraina, Sangam Vihar A,
Dakshin Puri, Mundka,
Vinod Nagar, and Dwarka
B wards. Eleven fell vacant
after their councillors were
elected to the Assembly.

The biggest of those
vacancies was Shalimar Bagh
B, a ward previously repre-
sented by the BJP’s Rekha
Gupta, who won the Shali-
mar Bagh Assembly seatand
is now the Chief Minister of
Delhi.

Anita Jain retained the
ward for the BJP. The party
also retained the Chandni
Chowk, Greater Kailash, and
Ashok Vihar wards. Veena
Asija won the latter by a nar-
row margin of 405 votes.

The Congress’ sole win
was in Sangam Vihar A;
Suresh Chaudhary polled
12,766 votes to defeat his BJP
rival by 3,628 votes and told
reporters, “The credit goes to
the people of Sangam Vihar...
Many BJP leaders, includ-
ing the Chief Minister, came
here (to campaign) but did
not ask for votes on the basis
of work.

DELHI'S AIR QUALITY 'VERY POOR' WITH
AQI AT 335 AFTER BRIEF RESPITE

The air quality in the national capital remained in the
‘very poor’ category on Wednesday (December 3,
2025) morning, according to the Central Pollution Con-
trol Board (CPCB). With an AQI reading

of 335, this is the second consecutive day
of ‘very poor’ AQI. There was a brief
respite from the toxic air on Sunday

(November 30) and Monday (December
1); however, the air quality slipped back to ‘very poor’

on Tuesday.

NORTH CENTRAL RAILWAY

Gati Shakti Unit, Gwalior

E-Tender No.: DYCEGSUGWL0925

E-Tendering Tender Notice
Deputy Chief Engineer/GSU, North Central Railway, Gwalior for and on behalf of the
President of India invites Open online e-Tenders (Two packet System) for the
following work:-
Deseription of work: Earthwork in Embankment/Formation, Blanketing, Retaining
wall, Extension of bridges etc., in connection with Proposal of loop line on Guna line at
Sithauli -A Cabin Station.

Approx. Cost: ¥ 38.31 Crore Date of closing Tender: 23.12.2025
Date of completion/period from issue acceptance letter: 15 Months

@ Tender can be submitted online up to 11.00 hrs. on 23.12.2025.
® For full details and submission of bid please see the Indian Railways website
www.ireps.gov. in 2322/25(A)

Date: 01.12.2025

f North central railways | B @cPRONCR | i www.ncr.indianrailways.gov.in

PROCLAMATION REQUIRING THE
APPEARANCE OF A PERSON ACCUSED
See Section U/S 82 Cr. P.C.

Whereas complaint has been made before me that accused
Rasheed S/o Dosh Mohammad R/o Vega Bond, Footpath
Hanuman Mandir, Yamuna Bazar, Delhi has Committed (or is
suspected to have committed) the offence in case FIR No.
4147/2020 U/s 103 DP Act., PS Kotwali, Delhi and it has been
returned to a warrant of arrest thereupon issued that the said
accused Rasheed cannot be found and whereas it has been
shown to my satisfaction that the said accused Rasheed has
absconded (or is concealing himself to avoid the service of the

said warrant).
Proclamation is hereby made that the said accused Rasheed of
FIR No. 4147/2020 U/s 103 DP Act., PS Kotwali, Delhi is
required to appear before this Court to answer the said case on or
before 14.01.2026. By Order
Ms. Sayesha Chadha
Judicial Magistrate First Class-08
Central District, Room No. 272
Tis Hazari Courts, Delhi

DP/16216/N/2025 (Court Matter)

SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

LR KSIEUTES GOV I FIVATE e

1. | Name of Corporate Person Golder Associates Consulting
India Private Limited

2. | Date of Incorporation of Corporate Person | 08/04/2008
3. | Authority under which Corporate Person Ministry of Corporate Affairs -
is Incorporated/ Registered ROC Kanpur

4. | Corporate Identity Number / Limited Liability
Identity Number of Corporate Person
5. | Address of the Registered Office and
Principal Office (If any) of Corporate Person

U74140UP2008PTC168556

FC-24, 1st Floor Sector 16A, Filmcity,
Gautam Buddha Nagar, Noida,
Uttar Pradesh, India, 201301

02/12/2025

6. | Liquidation Commencement Date of
Corporate Person

7. | Name, Address, Email Address,
Telephone Number and the

Registration Number of
the Liquidator

CS Anil Kumar Dubey

Meridian Splendora, Tower Il, Flat No. 4F,
9A/1 Umakant Sen Lane, Kolkata-700030
Contact: 98830 39240
anil@mandaassociates.in

Registration No.: IBBI/IPA-002/IP-NO1187/
2022-2023/14249

01/01/2026

Notice is hereby given that the Golder Associates Consulting India Private Limited has
commenced voluntary liquidation on 02/12/2025.

The stakeholders of Golder A iates Consulting India Private Limited are hereby called
upon to submit a proof of their claims, on or before 01/01/2026, to the liquidator at the address
mentioned againstitem7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Anil Kumar Dubey

Name and Signature of the Liquidator:

Date :04.12.2025

Place: Noida

8. | Last Date for Submission of Claims




